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Visit of former Prime Mindster to
Nepal

2218. SHRI SIMON MARANDI:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

_(a) whether the former Prime Mi-
?lgs;er visited Nepal during February,
I:

(b) if so. the outcome of the talks
held by him with the Nepalese lea-
ders on bilateral issues;

_(c) whether any agreement was also
signed between the two countries
during the visit: and

(d) if so. the details thereof?

TEE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKI): (a) Yes. Sir.

(b) The talks between the Prime
Minister of India and the Nepalese
leaders covered various bilateral, re-
gional and internatonal issues of in-
terest to the two countries.  Several
important steps were agreed upon for
intensifying mutual beneficial bilate-
ral cooperation. A High Level Task
Force was established to prepare a
comprehensive programme of bilate-
ral economic cooperation. In the
field of water resources, it was agreed
that detailed consultations would be
held on the major projects—Kosi.
Karnali & Pancheshwar—culminating
in a full review by the Indo-Nepal
Sub Commission on Water Resources
in April. 1991. India agreed to ex-
tend the facilities at the Indian-aided
project. the Bir Hospital in Kath-
mandu. from 300 to 500 beds. We
also agreed to open three more bor-
der points for transit for third coun-
try nationals. as desired by Nepal.
Action has already been taken to im-
plement all these decisions.

(¢) No. Sir.

(d) Does not arise.
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Development of Orchards

2219. SHRI RAMESHWAR PA-
TIDAR: Will the Minister of AG-
RICULTURE be pleased to state:

(a) the incentives given to small
farmers for the development of or-
chards;

{b) whether the Government pro-
pose to relax the ceiling on holdings
of orchards owned by rich growers;

(c) if so. the details thereof; and
(d) if not. the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI MULLAPPALLY
RAMACHANDRAN): (a) The
Government of India are implement-
ing a Central Sector Scheme for the
Integrated Develcpment of Horticul-
ture under which inputs such as fruit
saplings.  fertilisers and  pesticides
are provided at subsidised rates. The
State Governments have been speci-
fically advised to identify small and
marginal farmers while implementing
the scheme. The State Governments
have their own schemes for supply
of inputs at subsidised rates. the rates
of which vary from State to State and
crop to crop. Technical guidance
is also provided.

(b) to (d) Land is a State subject
and laws imposing ceiling on land
holdings arc state laws. Role of
Government of India is  advisory.
Guidelines are issued from time to
time to the States regarding different
aspects of ceiling legislation and land
reforms. There is ne proposal un-
der consideration at present for re-
laxing the ceiling on holdings of or-
chards by rich growers.

Coustruction of Ram Temple at

Ayodhya
2220. SHRI KAMLA MISHRA

MADHUKAR:  Will the Minister
of HOME AFFAIRS be pleased to

state:

(a) whether the Vishva Hindu
Parishad has decided November 18,
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1991 as deadline to take action on the appropriate Soviet authorities
the construction of Shri Ram Temple with a view to ensuring that proper

at Avodhya:

(b) if so. the reaction of the Gov-
ernment thereto: and

{¢) the details of the steps taken by
the Government (o scttle the issue
amicably?

THE MINISTER OF STATE IN
THE MINISTRY OF PARLIA-
MENTARY AFFAIRS AND MINI-
STER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI
M. M. JACOBY: (@ 1o (¢} The
matter 1s subjudice and the issue pri-
marily concerns  the State  Govern-
ment of Uttar  Pradesh. Central
Government have not reccived  any
communication from the State Gov-
crnment of Uttar Pradesh in this re-
gard.

[English}

Swicide by two Indian students in
Moscow

2221. SHRI MRUTYUNJAYA
NAYAK: Will the Minister of
EXTERNAL AFFAIRS be pleased
to state:

(a) whether two Indian students
have reportedly committed suicide in
a Moscow hotel: and

(b) if <o. the steps taken by the
Government 10 obtain  complete de-
tails in this regard?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI MADHAV-
SINH SOLANKI): (a) Government
were informed by Indian Embassy in
Moscow on 8th July 1991 that Shri
Sanjay Shandilva and Kumari Shalini
Goval reportedly attempted to com-
mit suicide on 6th July 1991 by jum-
ping from the latter’s fifth floor hos.
tel room in Moscow. Subsequently,
both. unfortunately succumbed to
their injuries.

1b) The Indian Embassy in Mos-
cow has been in constant contact with

investigations into the tragic incident
are  conducted. Soviet authorities
have conducted detailed post mortem
on the bodies. The police investiga-
tion report is awaited.

Indo-USSR Treaty om Peace,
Friendship and Co-operation

P

Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether the Government are
contemplating to renew the Indo-So-
viet Peace. Friendship and Coopera-
tion Treaty signed in 1971 which is
due to expire in August. 1991: and

(b) if so. the steps taken by the
Government in this regard so far?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI MADHAVSINH
SOLANKD: (a) and (b) In accord-
ance with Article 11 of the Indo-So-
vict Treaty of Peace, Friendship and
Cooperation. the Treaty stands auto-
matically extended for a further pe-
riod of S years.

[T ranslation)
Indo-Nepal talks on Water Resources

2223. SHRI NAWAL KISHORE
RAl: Will the Minister of WATER
RESOURCES he pleased to state:

details of bilateral talks
held in  April. 1991 in the second
meeting of Indo-Nepal Sub-Commis-
sion on Water Resources; and

(a) the

(b) when the next meeting is likely
to be held?

THE MINISTER OF WATER
RESOURCES (SHRI VIDYACHA-
RAN SHUKLA): (a) It was a
to complete the studies on Panchesh-
war and Kurnali Projects.  jointly
finalise the extension of river em-
bankments at border. and expedite
setting up of flood forecasting Sta-
tions in Nepal.



